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MINIS'[RY OF FINANCET

(Department of Economic Affairs)

NOTIFICATION
New Dclhi, the 15th December, 2014

c.S.R. 897(E).-In exercise of the powers conferred by clauses (d) and (e) of sub-section (2) of Section 24 of
the Coinage Act, 2011 (11 of 2011), the Cenhal Government hereby makes the following rules, namely:-

l. Short title atrd comme[cemert,{l) These rulcs may be called the Printing of One Rupec Currency Notes

Rules,20lh
(2)'l'hey shall come into force with effect fiom the tst January, 2015.

2, Printing.- The One Rupee Currency Notes shall be printed at the Note Printing Presses for issue under the

authority ofthe Govemment oflndia for ciiculation.

3. Dimensions and compositiotr of One Rupee Curretrcy Note,- The One Rupee Currency Notes shall

conform to the dimensions and composition as specified in the Table below namely:-

TABLE

Denomination of Note (l) Shape and Size
(2)

Paper Composition
(3)

One Rupee

Currency Note
Rectangular
9.7 x 6.3 cms

100 per cent (Cotton) Rag Content.
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Weight ofPaper:- 90 GSM (Grams per Square Meter)

Thickness ofPaper;- I l0 microns
Multitonal watermarks:-

(i) Ashoka Pillar in the window without words'lTitltaI

il{i'.
(ii) Hidden Numeral ' l' in the centre.

(iii) Hidden Word 'fiffa' vetically aranged on right

hand side

4. Design .- The design of One Rupee Cunency Notes shall be as under :-

(l) Obverse.- (a) It contains the words "gTfd' Xifif,Tf' above the words "Govemment of lndia" with th€ bilingual

signature of shri Rajiv Mehrishi, Financc sccretaly and with the replica of New Rupee One coin with

? symbol of 2015 issued with ,T.i.Te-aI nr{-i' and capital insert letter,L' in numbering pan€I.

(b) The numbering shall be in black at right hand bottom portion ofthe Note'

(2) Reverse .- h contains the words 'fiI{iT ISFFIr' above the words "Government oflndia" with the year 2015 on

the rcpresentation of the one Rupee coin with I symbol having floral design and the sunounding design

qart5!5rs of nicrrrre of ,Saear Samraf- the oil exploration platform and with the authentic rendenng oi value tn

tifteen lndian languages in ianguage panei with the year figure shown on the centre boiiorn ilr ilri€I rratioiiai

rrurirt'i -

(3) Overall colour scheme,- The colour of one Rupee currency Note shall be predominantly pink green on

obverse and reverse in combination with others.

5. Standard weight rnd remedy altowed.- The standard papel weight and remedy (tolerance) allowed in printing of

One Rupee Cunency Notes shall be as specified in the Table bclow ;-
TABLE

Denomination Parameter Standard weight Remedy (Tolerance)

allowed

(1) (2) (3) (4)

Ilupee One Grammage of Paper Uscd 90 GSM (Grams per Square
Metff)

+/. 3 GSM

Thickness of Paper I l0 Microns t /- 5 Microns
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